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coal has been estimated in the foot-
hills of the Darjeeling district. The
copper ore occurrences in Darjeeling
and Jalpaiguri districts have been
found to be sporadic.

(c) The survey is being continued.

Shri Subodh Hansda: The Parlia-
mentary Secretary just now stated
that deposits of dolomite. . . .

Mr. Speaker: Why should he repeat
what he has stated and take the time
of the House? He remembers well
what he has stated just now.

&hri Subodh Hansda: May I know
what steps Government have taken
to exploit all the reserves?

Shri Thimmaiah: The detailed in-
vestigation of dolomite occurrences in
Jalpaiguri District was carried out
during 1959-62 on the basis of which
the deposits have been demarcated for
exploitation by  Hindustan Steel
Limited.

Shri Subodh Hansda: May I know
whether any person has applied for
the lease of these coal and dolomite
deposits?

Shri Thimmaiah: It is not to our
knowledge. I want notice for that.

S8hri S. C. Samanta: May I know
whether Cooch-Behar District which
is by the side of Jalpaiguri District
has also been surveyed?

The Deputy Minister in the Miris-
try of Mines and Fuel (Shri Hajar-
navis): We do not have informa-
tion about that at present with us.

Shri Manaen: In which part of
Darjeeling District has coal been
round and, would the hon. Parlia-
mentary Secretary please tell us, what
is the quality of coal that ‘has been
found?

Mr. Speaker: That is going into too
much of detail, I suppose.

8hri Tyagi: It is black coal!
Shri Hajarnavis: I cannot specify

the exact part in Darjeeling District.
The quality is non-coking and plaky.
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Import of Furnace Oil
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|_ Shri Morarka:

Will the Minister of Mines and
Fuel be pleased to state:

(a) whether it is a fact that the
Managing Director of Indian 0il
Company visited U.S.S.R. for talks
with the U.S.S.R. Government for im-
port of furnace oil; and

(b) if so, the results of the talk?

The Parliamentary Secreiary to the
Minister of Mines and ¥ucl (Shri
Thimmaiah): (a) and (b). As a result
of his visit to the U.S.S.R., the Manag-
ing Director, Indian Oil Company
Limited, has been able to arrange for
the import of additional quantities of
furnace oil needed by the Ccmpany.
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The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Hajar-
navis): So far as the quantity 1s con-
cerned, I think the figure will bave
to be determined from time to time.
As regards the price, it is something
which is not disclosed by any com-
pany.

st feafe fox o 7ar 7z A%

g g g fr fawwy fegeelts 7
fFaT (Interruptions.)

Shri Surendranath Dwivedy: What?
The price cannot be disclosed?
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Dr. L. M. Singhvi: Why can the
price not be discloded?

8hri Hem Barua: On a point of
order, Sir.

Mr. Speaker: Are there any special
reasons for the price not being dis-
elosed?

Shri Tyagi: Is it still under negotia-
tion or thas it been fixed?

Shri Hajarnavis: Sir, it is like this.
It is a company which competes with
other firms. Other firms are under no
obligation and are reluctant to give
this information. They do not supply
that information even to the Govern-
ment. So, should a Government Cor-
poration be put in a position which is
somewhat at a dis-advantage to private
companies?

Mr, Speaker: Then he should seek
refuge under ‘public interest’. He
must say that

Shri Surendranath Dwivedy: This
is an agreement with USSR. Is there
any private company functioning in
USSR?

Shri Hajarnavis: The Managing
Director does think that it would
not be in the public interest to dis-
close it

8hri Hari Vishnu Kamath: Sir, he is
shilly-shallying and dilly-dallying.

Shri U. M. Trivedi: How can it be
in the public interest?

Shri Surendranath Dwivedy: This
must be clarified.

Mr. Speaker: The hon. Minister has
said that private companies do not
want to disclose it, that they do not
even tell this to the Government. But
this is an agreement with USSR and
there is no question of any private
company coming in. What is the
ground on which it is being refused?
That could not be the ground fcr fit;
{2 there is anything else, that n:ight
be told to the House.

Shri Hajarmavis: So far as the
quantity is concerned. . . .
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Mr. Speaker: He has said that he is
not prepared to disclose the price.

The Minister of Mines and Fuel
(Shri K. D. Malaviya): It is mainly
the question of availability of dis-
count from the USSR in order tp
make the price competitive. We think
that we have got sufficiently good
discount from them. The Indian Oil
Company is reiuctant to indicate it
to us because of the competitive pres-
sure of other private companies. We
have asked that they might reconsider
the advisability of letting us know as
to what the quantum of discount is.
If they tell that to us, we shouid cer
tainly tell it to the House.

Mr. Speaker: By private company
it was intended to convey that ‘t was
our company?

Shri K. D. Malaviya: No, Str.
Private companies are also competing
and they want to know as to what the
quantum of discount is which we are
getting from USSR. If th2y indicate
the price, they will certainly know all
about it. Therefore, although we ap-
preciate the difficulties of the Indian
Oil! Company, perhaps they would e
well advised if they indicate to us as
to what the quantum of the discount
is. So far they were reluctant tp
give. If they give us the information
we will certainly give it. (Interrup-
tion).

Several Hon. Members rose—-

Mr. Speaker: Order, order. I do not
know why hon. Members should be
80 anxious to probe into this thing
Do they consider that there is some
tmischief being playved there? If the
agreement is with the USSR, o!
course, there cannot be anything fishy
in that. If it is with the Government,
at this time, the Minister feels that
it is not in the public interest. Shouid
we press it further?

Shri U. M. Trivedi: That is not the
point. The point is different. Accord-
ing to him, the private company may
come to know of the price. It will
be to our interest that private com-
panies may offer the thing at a lower
rate than that. What disadvantage f
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will be to our country by private
companies knowing about the price?

Mr. Speaker: I cannot enter into
that discussion unless I am ccnvinced
that there is something very radical-
ly wrong. I have to accept the state-
ment when the Minister says.

Shri Hari Vishnu Kamath: May 1
remind you, Sir, it was you who sug-
gested public interest? He was hesi-
tent as to whether it was public inte-
rest or Government or Russian inte-
rest.

Mr. Speaker: Because if the Minis-
ter says that it is not desirable, Mr.
Kamath will stand up and say that
that is no excuse. Therefore I sug-
gested directly that he should say
that it is not in the public interest.
Now, the Senior Minister has said
that it is not in the public interest.

Shri Hem Barua: It is something
else that he has stated. It is the
Indian Oil company that refuses to
disclose the price.

Mr. Speaker: The hon. Member
should realise that if the Minister says
that it is not in the public interest,
prima facie, I should accept it.

Shri Hem Barua: Besides that, he
has also stated that it is the Indian
Oil Co. that refuses to disclose the
price to the Government.

Mr. Speaker: I should not enter into
detailed arguments just at this mo-
ment.

Shri Tyagi: Is it a State to State
transaction? That would clear.

Shri Hem Barua: How does the
Indian Oil Co, come in? The Indian
Oil Co. is a Governmert cumpany.
How is it that it does not disclose the
price to the Government?

" Shri Harl Vishnu Kamath: There
should be a Half-an-hour discussion.

Mr. Speaker: Shri Bibhuti Mishra,

o ferfe fow & S AT
i w gwr F o

NOVEMBER 14, 1962

Oral Answers 1468

G AT F aR A G g g
FTefF T FMmaT A AT AT g ?
HIT TR G AT 1 R OE
FEJAT AT N ¢ oF &
¥ saTaT AR Fr fae ?

=Y Fo o wIWAE : g T TG
T G e fadar g "I TW
Tgd wartae § Wit gw § famam §
IR FIERE ¥, T3 &1 8, g9 4 g
WTZ9E F¥fagi #1 afMeaa ST @R
T9TE § | AfF § gre9 ¥ qg =
FE {5 g0 A9y T F< AifE § awaa
g fr ug ofeos 2% & 7 &, TR
@ & 5 g7 7 anw fear avoAT &
g e & % 7 qfew @
6 T8 w9 K % arfe grew #
TN g oad |

Some Hon. Members rose—

Mr. Speaker: Should any further
supplementaries be put?

Shri Hem Barua: On a point of
order, Sir, the Minister again has
admitted that it is the Indian Oil
Compary which functions under the
Government that refuses to let the
Government know about the prices.
How is it that a department or auto-
nomous body. . ..

Mr, Speaker: The company can also
put it to the Government that 2
is not advisable. If the Government
agrees, it would remain there. If the
Government does not, certainly they
should give direction that it must be
done in this manner. Where is the
harm? I do not see anything.

Shri Hem Barua: Has it given any
direction? 1 agree with you entirely.

Mr. Speaker: If he agrees, he might
Kindly resume his seat.

Shri S. C. Samanta: From which
other countries we were so long im-
porting furnace oil and how ihe qua-
lity of these imported articles com-
pare with the present one from the
U.S.SR.?
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Shri K. D. Malaviya: Private oil
companies which are having -efineries
here are supplying us petroleum pro-
ducts including furnace oil also. From
where they purchase it and supply it
to us is not known to us. They are
one bloc of suppliers. The other bloc
is the USSR which supplies under
rupe payment arrangement. These
are the two blocs of suppliers and we
are trying to get petroleum products
including furnace oil from some other
sources.

Dr. L. M. Singhvi: Have there been
any efforts to import furnace oil from
other countries and if so, what quan-
tities are being imported or are being
proposed to be imported from coun-
tries other than the USSR at present?

Shri K. D. Malaviya: The bulk of
the supplies is from non-USSR
sources, in respect of furance oil.

Dr. L. M. Singhvi: What is the per-
centage?

Shri K. D. Malaviya: I have rot got
the percentage with me just now.

Shri Indrajit Gupta: May 1 know
whether it is a fact that the Indian
Oil Co. is faced with a very serious
shortage of storage capacity for this
furnace oil and other petroleum pro-
ducts, and if so, whether ary plan has
been undertaken to keep pace with
these imports which are being con-
tracted for, in the matter of develop-
ing the storage capacity?

Shri K, D. Malaviya: It is true
that we are short of storage facilities.
‘We are only a two-year-old baby now,
as against 50-year or 60-year-old
establishments of the Standard Vacu-
ums and the Burmah Shells who have
got their storage capacities. We are
very fastly developing our installa-
tions, and we hope that next year, we
shall be adequately equipped with all
these storage facilities.

Shri Bhagwat Jha Azad: May I
know to what extent the present nego-
tiations will be able to cover the gap?

Shri K. D. Malaviya: The consump-
tion of furnace oil is mounting at a
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very high rate in the country because
of many factors such as the growth of
industry, the expansion of our plants
and also the comparative shortage of
coal ete. Therefore, the gap is also
increasing. We are trying to reduce
the gap by import from 2all sources
and also by increasing the capacity in
our own reflneries, but there is a
limit to increasing the capacity.

Mr. Speaker: Next question. Q. No.
178.

An Hon. Member: May I suggest
that Q. No. 185 also may be taken

- along with this?

Mr. Speaker: If the hon. Minister
agrees, I have no objection.

Gauhati Refinery

( Shri Subodh Hansda:

Shri Y. N. Singha:
Shri P. K. Ghosh:
| Shri Narendra Singh Mahida:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that the
work of the Gauhati refinery was sus-
pended during the recent floods in As-
sam;

(b) if so, for how many days 1t was
suspended;

(c) whether any damage was caused
to the refinery due to this flood; and

(d) if so, the
therein?

amount involved
The Minister of Mines and Foel

(Shri K. D. Malaviya): (a) Yes, Sir.
(b) 15 days.

(c) No damage to the refinery units
or equipment was caused.

(d) Does not arise.





